
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3642 172 3814 159 13 172 276 6 282 3525 179 3704

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

8 0 8 467 30 497 8 0 8 105 0 105

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3686 2979 6665 223 101 324 165 162 327 3744 2918 6662

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

29 4 33 704 196 900 1 34 35 117 311 428

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

AUGUST, 2018

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


